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10. In the result, both the appeals filed by the assessee are 

allowed for statistical purposes. 

 
Order pronounced in the Open Court on the conclusion of 
hearing, i.e. on 24th April,  2025. 
                  Sd/-                                                 Sd/- 

(MANJUNATHA, G.) 
ACCOUNTANT MEMBER 

(VIJAY PAL RAO)        
VICE-PRESIDENT  

Hyderabad, dated  24th April, 2025 
Vinodan/sps 
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